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Schem e to abolish Classes on Railw ays

109. SHRI S. S. SO M A N l:
SHRI K. P R A D H A N l:

W ill the M inister ot R A IL W A Y S  
l>c p leased to state:

(a ) w hether it is a fa ct that G ov -
erm nent have decided  to abolish
different classes and to in troduce
classless trains in the Indian R ailw ays; 
*n d  , I, ^

(b )  if so. the details regarding the 
•chem e o f G overnm ent in this regard?

THE m i n i s t e r  o f  R A IL W A Y S  
(PRO F. M ADHU D A N D A V A T E ): (a )
and (b ). The ultim ate ob jective  o f the 
G overnm ent is to do away gradually 
w ith different classes o f accom m odation  
on the Railw ays and to have predom in­
antly one type o f accom m odation  in 
the long-distance trains.
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S H R I K R IS H N A  C H A N D R A  H A L - 
D E R : r" would like lo know from the 
h'OTi. Miniver whethier the"* Govern- 
m ent is considering introduction oC
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Classless' trains like the Gitanjali Ex­
press from Howrah to New Delhi and 
if so, when will it be introduced?

PROF. MADHU DANDAVATE: 1
cannot specifically say whether this 
will be the route on which the Gitan­
jali type of Express trains will be 
introduced. Already we have gone 
ahead with the manufacture of such 
classless trains but we are exploring 
which particular routes should have 
Gitanjali type of express trains. H ow­
ever, we are trying to arrange it In 
such a way that there will be an equit­
able distribution of such classless trains 
like the Gitanjali Express i n different 
regions of the country.

SHRI HUKAM RAM : Out of the five 
new classless trains which the hon. 
Minister wants to introduce next year 
may I know from him whether he 
intends to start one of them between 
Ahmedabad and Delhi, bacause. both 
Ahmedabad and Delhi are important 
centres and also previously they were 
connected by BB&CI railway and at 
present there is no such train working 
there?

PROF. MADHU DANDAVATE; I 
cannot make any firm commitment at 
this stage.

WRITTEN ANSWERS TO QUESTIONS

Report .of Inquiry into Colllslofi o f 
Grand Trank Express near Madras

•108. SHRI K A CH ARU LAL HEM- 
RAJ JAIN: Will the Minister o f R A IL ­
W AYS be pleased to state;

(a) whether Governm ent have re­
ceived the report o f the committee 
set up to enquire into the causes of 
collision o f Grand Trunk Expresa 
and a goods train near Madras during 
N ovem ber, 1977; and

if so, the findings thereof and 
the Veaction o f Grovemment thereto?

THE MINISTER O F  RAILW AYS 
(PROF. MADHU DAN DAVATE): (a) 
and (b ). The report o f the Additional 
Commissioner of Railway Safety. 
Bangalore, who held a statutory in­
quiry into this accident, has been re­
ceived. According to his finding, the 
accident was due to the failure o f 
railway staff. Suitable action has been 
initialed against the defaulting staff.

Memorandum from  various Unions o i
Railwaymeii in Southern Railway

•110. SHRI C. K. CHANDRAPPAN: 
Will the Minister of RAILW AYS bm 
pleased to state:

(a) w hether the Government have 
received  memorandum from  the 
Vcu-ious unions o f railwaym en^ in, the 
Southern Railway about the problem * 
faced  by  the contract w orkers em p­
loyed in the ra ilw ays;

(b ) if so, details thereof; and

(c) steps taken to solve their prob­
lems?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILW AYS (SHRI 
SHEO NARAIN ): (a) and (b ). R e­
presentations have been received from  
the piece rate labourers engaged at 
certain transhipment points on the 
Southern Railway and their Unions re­
garding their absorption in regular ser­
vice and provision of certain other 
facilities like free passes, free medical 
treatment for their families etc.

(c) As the work-load at tranship­
ment sheds fluctuates very widely on 
account of uneven flow of traffic, it la 
not possible to have regular strength 
o f staff to handle the work. For this 
purpose, therefore, the requirement o f 
labour varies and piece rate labou­
rers are employed depending on the 
quantum of trafflc handled. They are 
paid on the basis of work done by 
them. Piece rate labourers cannot be 
absorbed In regular service. Since they




